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(a) the total accumulated losl loeurred 
b, the CorporatiOD as OD 31·12.1987; 

(b) wbetber Cotton Corporation of 
lodia baa lOuabt penni.lion to ~pitalise 
about 75 1M' cont of Us actOumwated lou; 
and 

(c) if so, tbe reaction of Government 
thereto ? 

THE MINISTER Of STATE OF THE 
MINISTRY Of TEXTILES (SHkl RAM 
NIWAS MIRDHA) : (a) Tbe tOIl suffered by 
Cotton Corporation of India up to one year 
adiol 31.8.86 was IU. 118.19 erOlOl. 
Losaa u on 31-12-1987 CUlDot be known 
at thil staac. 

(b) No. Sir. 

(c) Does Dot arise. 

Accelerated Impl_flIlatJon of 
tourism projects 

559], SHRIMATI BASA VARAJES-
WARI : wan tbe Minister of TOURISM be 
plcased to Itate : 

<a> whether the Union Government have 
issued any guidelines to State Governmentsl 
Union Territory AdmiOfstrations to ensure 
accelerated implementation of tourism 
projects; 

(b) if so, tbe details tbereof; and 

(c) tbe respoose of tbe State Govern-
ments thereto? 

THE MINISTER OF TOURISM 
(MUFTI MOHD. SYED): (a) to (c) The 
Central MiDi_try of Tourism bal been 
continuously uraioa all State Governmeota 
aDd Union Territory AdministratioDs to 
ensuro accolerated implementation of tourism 
projects. The need to e~pedite the touriltn 
projects was also stressed during tbe meetina 
01 Secretaries of Tourism and MUlling 
Directors of Tourism Development Corpo· 
rationa from States and UnioD Territories 
beld OD 26th and 27tb February, 1987. 
Thero hal been a aoad resPODse froOl tho 
Ita" OOV9fllcqoota/UnioQ T.ritod,OI. 

SS94. SHRIM~TI JAYANTI PAt~. 
NAIK: Will tbe Minister of TOltQUSW '. 
pleased to state : 

(a) whether Union Government have 
identified the places of tourist importaDcc iD 
Ori ... for devclopmeat durio. Seventb PlyO 
Year Plln; and 

(b) if 50, tbo detail. tbereof ? 

THE MINISTER OF TOUllISM (MUm 
MOHD. SYED): <8> and lb). No, Sir. No 
specific tourist centres have been identified 
for developmcof durioS the SevfDtb Five 
Year Plan. Development of tourist infrast. 
ructure is an on-aoina process. aDd proposals 
received from tbe State GovernlDeDtI are 
examined and considered subject 10 
availability of funds and inter·se-prioritiea. 

Export of 8Jb 

5595. SHRIMATJ JAYANTJ PAT. 
NAIK : Will the Ministcr or COMMERca 
be plcased to state : 

(a) wbether fiisb export lw iDcrr .. d 
in 1986-87; 

(b) if so, to what extent as compared to 
the preceedlog year and the countries to 
wbicb fisb is beiDl exported at present; 

(c) whether there is va at scope 'or 
ioCtCUinl the oxport of tiish; 104 

(d) if so, the steps beina takeD to 
increase the export of fiab ? 

THE MINISTER OF STATS IN THB 
MINISTRY OF COMMERCB (SHRI P. ll. 
DAS MUNSI): <a) Yra, Sir. 

(b) The quantity of Sib and asb prod .. \ 
exported durinl 1986·87 (APril '86 tQ. 
January c 8 7) was 7191 8 toanes valued at 
Rs. 390.6' crorea. a. c:orQparod to lbe 
quantity of 65418 tonna valued at 
Its. 314.63 crofts, exported dunq tbe 
corfCIPoodiDl poriocl of 1985·'6- M~ 
CODutriOS to wbich thoso wore .portld ar. 
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Japan, USA. U. K .• SrU.oka, NetberlaD~s. 
UAB, Belgium. Sinaapore, France, MalaY.la, 
Australia, Kuwait, Spain, Itlly and Greece. 
(Source : MPEDA) 

(c) Yes. Sir. 

(d) Steps heiDI taken in tbis reprd 
incJudc-promotion of prawn farmin, for 
auamondDl production of cultured prawDs, 
eocourqement of production of value-added 
items like IQP. tetting up of prawn 
hatcheries and measures for exploitation of 
deep sea fisbery resources. 

I.port or lopllllttcated looml 

5596. SHRIMATJ JAYANTI PAT· 
NAIK. : WaU tbe Minister of TEXTILBS 
be pleased to State : 

(a) wbether Government bave a proposal 
to import sophisticated looms; 

(b) if 50, tbe country from wbich 
such IOpbisticated looms are proposed to be 
imported; 

(c) the coat of those sophisticated 
looms; and 

(d) tbe details or the proposaJ of National 
Textile Corporation with regard to the 
import of sophisticated looms ? 

THE MINISTER OF ST A TB OF THE 
MINISTRY OP TEXTILES <SHRI RAM 
NlWAS MIRDHA): <a) to (d). National 
Textile Corporation entered into a contract 
with USSR OD J 7-4-86 for import of 200 
Ihuttleleu R.ussian Looms at 8 cost of 
lU.5,21.20,000/ ... 

Esport of .18.laa to Ba .... la 

5597. SHRIMATI JAYANTJ PAT. 
NAIR : Will the MiDi.ter of COMMERCE 
be pleased to state : 

<a) whether it is proposed to expan 
alumina to Bahrain; 

(b) whether lOme nCiotiationl have been 
DWIo in that direction; 

(c) if so. tbe total quaotum of alumlDa 
proposed to be exported to .bralo aod 
from wboo; 

(d) whether Government propoll to 
export alumina from \be DOWI, lOt up 
alumina plant in Oriua; aod 

(e) if so, the expected time of commer-
cial production of that piau 7 

THE MINISTER OF STATE IN THB 
MINISTR.Y OP COMMERCE lSHRI P. It. 
DAS M UNSI): (a) aDd (b). Yes. Sir. 
Bahrain is oae of the countries ideotit1ed 
as a poIs.ible buyer of NALCO'a alumina. 
Cootacts have been escabUsbod aDd 
prelimioiary dilClWioDS have been beld bet. 
ween NALCO and the Aluminium Company 
of Bahrain in tbi, rcaard. 

(c) No firm cootract bu been finalised. 

(d) Yes, Sir. 

(e) The Alumina plaot of NALCO i, 
expected to go into production durinl the 
third quarter of 1987. 

Com posit loa of Spices "rei 
5'98. SHal E. AYYAPU REDDY: 

Will tbe Minister or COMMERCE be 
pleased to state: 

<a) tbe names of tbe members of tbe 
Spice. Board constituted recently; aDd 

(b) the criteria for tbe appointmoot 
of tbe members or the Spices Board ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF COMMBR.CB (SHRI P. R. 
DAS MUNSf) : (a) Copy or tbe notification 
indicating the names of tbe members i. 
enclosed. 

(Placed in Library. Sn No. LT.427'/87.) 

(b) The members of tbe Spicee Board 
have been appointod in terml or tbe various 
provision. of the Spica Board Act, 19., 
IS lad_ted in tho DotiticatioD encIOIOd. 




